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Overdrafts by Statcs

4482. SHRI CHITTA MAHATA :
Will thc Minister of FINANCE be
pleased to state :

(a) whether it is a fact that some
of the State Governments have asked
the Centre to continuc the overdraft
facility for the Development of Statcs;
and .

(b) if so, the details thereof and
the actiqqr taken thereon?
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THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI S.M. KRISHNA) : (2) The Plan
outlays of all the States for 1983-84
were fully financed by the States® own
resources and Central assistance, at the
time of their formulation, The States
should thercfore have no difficulty in
financing their developmental outlay.
Overdrafts arise due to temporary im-
balances in the flow of receipts and the
pace of expenditurec. Where overdrafts
arc persisting, discussions have been
held with the States to cxplore the
possibility  of reducing/climinating
overdralts.
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